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(vi) Need to start ‘auction sale’ of tobacce
through Tobacco Board for stabilisation
of tobacco prices

PROF, N. G. RANGA (Guntur :
Tobacco growers, especially the producers
of Virginia tobacco, when in Andbra,
Karnataka and Gujarat had to be assis-
ted on two occasions by the Central Gov-
ernment through large scale purchases
made by the state Trading Corporation,
i e in 1977.78 and 1982-83., What with
the non-availability of adequate trained
staff and adhoc crash arrangements which
had to be made by STC at the stage of
purchase of tobacco and also during the
grading and storing of the purchased
tobacco, the STC sustained heavy losses
and growers failed to gain adequate pro-
tection and satisfaction. So Government
appointed a Working Group to consider
and suggest steps to be taken by Gove.
mment to bring better stability in the
tobacco market, ensure a fair and remu-
perative price to the tobacco growers and
maximise export earning This working
group has suggesied that a crash pro-
gramme should be undertaken by Gove-
roment, through the statutorily estab-
lished Tobacco Board to introduce auction
system to cover all the tobacco growing
arcas in Andhra Pradesh to start with.
The Working Group has therefore reco-
mmended that the Tobacco Board should
g0 ahead gearing itself for the introdu-
ction of the permanent infrastructure and
in the meanwhile, Tobacco Board should
conduct test auctions in Andhra Pradesh
in 1984, [ suggest that Government
should allot at Jeast Rs, 3 crores to
enable the Board to make all the needed
arrangements to face the challenge of ‘the
1984 crop season.
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